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" CENTRAL ADMINISTRATIVE TRIBUNAL
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Revieu Applicatisn Ne.1774/92
in

0.A. Ne.1087/92

Bisheyasher 3ahani EERREEE Applicant
Vs .

Unien of Incia & |

Othars, g H e Respendents

Hon Mp . Juatice U.C Srivastava V.Co

Hen,Mr., K, Obayys, A.0,

(By Han,Mr,Justice U.Cearivastava,V,Ci)

The Revisu Applicatien has been direetesd against

eur erder and judgement dated 18th August, 1992 giving

certain direetiens, The eass has baen hsard and dispesed
ef after hearing the Ceunsels fer the parties a nd afses
after taking inte cnnaidnratiun the materials en recerds,
The seepe of reviey applicatien is limited and it daes

net mean re-hearing the same arguments heu-se-sver
differently yerded thsy are, It dees net mean sitting

in appeal sver enc's swn judgement, In sur epinien,

there ia ne errer, much less an errer, apparent sn the

face of the recerds z2Nd azcerdingly the Revieuw Appliecatien

is reijected,

. (A) Vice-Chairman,

Mamb e

Dated: ]Eﬁ_ January, 1993, Allahabad,

(tok)




